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Autono:y; for A.LR, and Doordarshan

49. SHRI CHITTA BASU:
SHRI MADHU DANDAVATE:

Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) whether Government propose
to have a fresh look into the problem
of autonomy for A.LR. and Doordar-
shan,

(b) if go, whether Government have
since initiated any step in this direc-
tion; and

(c) if go, full details thereof?

THE MINISTER OF INFORMA-
TION AND BROADCASTING & SUP-
PLY AND REHABILITATION (SHRI
VASANT SATHE): (a) to (c). The
question of autonomy for Akashvani
and Dcordarshan was gone into by a
Working Group on the basis of which
a Bill was introduceq in the Sixth
Lok Sabha This Bill has lapsed with
the dissolution of the House. Gov-
ernment propose to have a fresh look
into the matter.

Residual problems of Displaced
Persong in West Bengal and
Tripura

50, SHRI CHITTA BASU: Wil
the Minister of SUPPLY AND REHA-
BILITATION be pleasad to state:

(a) whether Governmeni have ginee
made uny assessment of the residual
problemg of the rehabilitation of the
displaced persoms in West Bengal and

~Tripura;

(b) it go, full facts of the assessment:

(¢) whether the co-operation of the

West,Bengal and Tripura Governments

.awag enlisted in the matter of such
assessment; ang

(d) action taken following the as-
sessment?
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SUPPLY AND REHABILITATION
(SHRI VASANT SATHE): (a) An
assessment of residual problems of
rehabilitation of displaced persons
in West Bengal was made by the
Government of India through a
Working Group set up in July, 1975.

The displaceg persong in  Tripura
having heen settled leng back and
merged with the mainstream of gen-
eral population of the State, there
has nnt beer any occasion or aeed for
such an assessment,

(b) Full facts of the assessment
made by the Working Group for
West Bengal are available in their
Report, copy placed in the Parliament
Library in July, 1976.

(¢) The State Government of West
Bengal was duly represented in the
Working Group,

(dhln regarq to West Bengal, the
recommendations of the Working
Group were, by and large, accepted
and the relevant schemes are under
implementation.

Accident in coal mineg in the ceuntry
during 1978 and 1979

51, SHRI S. BHATTACHARYA:
Will the Minister of ENERGY AND
IRRIGATION AND COAL be pleased
to lay a statement showing:

(a) the total mumber of accidents in
coal mines in the country during 1974
and 1979 and their causes;

(b) whether the supply of bad tim-
ber has been responsible for several
aeeidents; and

(c) whether cases of officials accep-
ting bad quality of timber in conniv-
ance with the contractorg have come
to notice if so, the action taken against
the officials?

THE MINISTER OF ENERGY AND
TIRRIGATION AND COAL (SHRET A,
B. A GHANI KHAN CHAUDHURMN.
(a) The total number of accidents in
the coal mines in 1978 and 1979 and





